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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
- AHMEDABAD

CP(CAA) No. 100/NCLT/AHM/2017
c.w. CA(CAA) No. 21/NCLT/AHM/2017

Coram: - Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
. MEMBER JUDICIAL

A'ITENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD'

'BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 14.09. 201 7

Name of the Co_mpany: - Indraprastha Supermar_t Pvt Ltd

Section of the Companies Act: - ection 230-232 of the Com_paniesf\ct, 2013 |

'S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION REPRESENTATION SIGNATURE

1. fé{'(miﬂ}l VY AS ADVE ¢ A—-f“"‘C:‘“ 5

ORDER

Learned Advocate Ms. Gargl Vyas 1/b Samwttl Legal present for Petltmner

~ Proofof pubhcatmn filed.

Proof of service of notice on statutory eutheritie_s filed.
Additional affidavit filed.
No representation received from public.

Heard arguments of Learned Counsel for Petitioner.

- Order reserved.

Noo—Tal "
BIKKI RAVEENDRA BABU

_ MEMBER JUDICIAL
Dated this the 14th day of September, 2017. |




